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IN THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION N0. 480 OF 2023 

IN THE MATTER OF: 

ASHOKKUMAR 

STATE OF U.P. 

VERSUS 

... APPLICANT 

MOST RESPECTFULLY SHOWETH: 

.... RESPONDENT 

REPORT IN COMPLIANCE OF ORDER DATED 11.09.2023 

1. That it is most respectfully submitted that this report is filed by respondent no. 

2. That it is respectfully submitted that as per the directions of the Hon'ble Tribunal 
passed an order dated: 11.09.2023, whereas, the order said: -
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"2. Action Taken Report fled by the Executive Officer, Nagar Panchayat 
Parikshitgarh, Meerut lacks requisite details and is also not supported by copies 

of relevant documents. 

7 

3. The Executive Officer, Nagar Panchayat Parikshitgarh, Meerut is directed to 

file additional reply/response giving the requisite details regarding remedial 

measures taken/to be taken with specific timelines and budgetary provisions 

regarding compliance with the Solid Waste Management Rules, 2016 and 

directions given by this Tribunal in O.A No. 606/2018 titled as In re: Compliance 

of Municipal Solid Waste Management Rules, 2016 and other environmental 

issues along with copies of all relevant documents within two months by email at 

judicialngt@gov. in preferably in the form of searchable PDF/OCR Supported 

PDF and not in the form of lmage PDF" 

3. That the concerned officer having the additional charge of Nagar Panchayat had 

joined office on 10th of July 2023, thereafter the first order was passed by this 

hon'ble tribunal on 04.08.2023. 

4. That the Court has asked for a detailed survey of Nagar Panchayat, wherein total 

waste generated, by the Nagar Panchayat Parikshitgarh, Meerut having the total 

population of 19,830 as per the Census 2011 with 13 wards. The door to door 
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survey of 10 wards have been completed. The survey of rest three wards is under 
process. Copy of survey report of the ten wards is annexed as Annexure 1. 

5. That it is pertinent to mention here that total waste generated from the said 
population of the Nagar Panchayat Parikshitgarh is 6.38 metric ton/ per day. 

6. That it is respectfully submitted Nagar Panchayat Parikshitgarh has hired private 
agency, M/S Muskan Jyoti Samiti for scientific disposal of Municipal Solid 
Waste and settled a contract with regard to the entire Nagar Panchayat 
Parikshitgarh as per the rules of 2016. A true copy of the work order is annexed 
here as AnnexXure 2. 

3 

7. That it is respectfully submitted that Nagar Panchayat Parikshitgarh, has hired 

M/S Muskan Jyoti Samiti for segregation at source with door-to-door collection 

services. A copy of the photographs is annexed here as Annexure 3. 

8. That the same agency is also doing awareness programs with the local households 
by educating them on the difference of wet waste and dry waste, the two-dustbin 

concept and the segregation at source and its long-term benefit to avoid legacy 

waste. A copy of the photographs is annexed here as Annexure 4. 
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9. That it is respectfully submitted that with Nagar Panchayat Parikshitgarh, Meerut 
is ensuring that the concerned agency is segregating the wet waste, Thereafter the 
said waste is taken to the composting plant wherein, the wet waste is treated with 
cultural spray, so that organic fertilizer is prepared, which is further used for 

horticulture. A copy of the log report showing waste generation and their 

segregation along with photographs is annexed here as Annexure 5. 

10.That it is respectfully submitted that the manpower involved in the waste 

generation, collection and processing involves 01 project coordinator, 02 

supervisor, 12 support staff. The no. of tipper vehicles for segregating and 
transporting segregated waste is 02 and 05 tricycles are used currently for 
transporting segregated waste that is collected by door to door collection staff. 

11. That it is pertinent to mention here that the Nagar Panchayat Parikshitgarh has 
installed a New Material Recovery Facility (MRF) of capacity 05 MT/day at ward 
no. 02 Raja Darwaja. This facility consists of Conveyor Belt, Fatka Machine, 

Shredder, Bell Press Machine, Weighing Machine etc. A copy of photographs of 
MRF machine is annexed as Annexure 6. 

12. That the MRF is still not operational because of the ward members and local 
public. The public have started agitation and are aggressive towards the MRF 
centre. They are not allowing to start the functioning of MRF centre due to which 
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segregation and processing of solid waste is behind schedule. A true copy of the 
photographs is annexed here as Annexure 7. 

13. That it is respectfully submitted that when the undersigned joined, he came to 

know that 1500 metric ton approx. of solid waste is disposed around the Kanha 
Gaushala The removal of above-mentioned legacy waste is under process. 

14. That the Nagar Panchayat Parikshitgarh went into contract with private agency 
to dispose off legacy waste (RDF), 181.26 metric ton of which has already been 
disposed off scientifically. The RDF is collected, segregated and sent to Waste 

energy plant, Meerut by the concerned agency. Waste collected from door to door 
of weight 2.45 metric tonnes has also been processed by the RDF centre, after 

geting segregated and processed by the trommel machine, which has been 
received from other ULB under agreement. A copy is annexed here as 
Annexure 9. 

15.That it is respectfully submitted that the six months time is required for the proper 
disposal and management of the legacy waste, as the land for solid waste 
management processing centre is under finalization. 

Photos of the process are annexed as Annexure 8. 
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S.No. Process 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

Table of schedule for completion of processes involved 

8. 

Removal of dung from gaushala 

Turning waste into Compost 

Completion date 

Completed 

Hiring of agency for door-to-door waste Completed 

collection and segregation 

Removal of legacy waste around Gaushala 

Started 

Getting Trommel machine from other ULB Completed 

under agreement 

Buying of land for Scientifical Land fill site 31-01-2024 

site 

31-01-2024 

Construction of boundary wall around landfill 31-03-2024 

Implementing door to door waste collection 31-08-2024 
and segregation in all 13 wards 

6 
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It is, therefone, most respectfully prayed that this Hon'ble Tribunal may graciously be 
pleased to: 

PRAYER 

1. Grant us eight months of time to start the solid waste management 
processing centre. 

2. Pass any such other order as may deem fit. 

Date:2al1.2023 

THROUGH 

Respondent 

PRIKANK� SWAMI 
Advocate 

Counsel for Nagar Panchayat, 
Parikshitgarh, Meerut, U.P. 

Off- F-13, Jangpura Extension 
New Delhi-11001 
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3IAR 

elhi 

NAND KISHOR 

A24. 

Newy 

15.25 

IN THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Govt 

ORIGINAL APPLICATION NO. 480 OF 2023 

ASHOK KUMAR 

STATE OF U. P. 

Affidavit of Sh. MANOJ KUMAR Aged about 43 years s/o Sh. Pandit Dayaram 
presently posted as Executive Officer having an office at, Nagar Panchayat 

Parikshitgarh District Meerut. 

IN THE MATTER OF 

7803/0%- haI am stating the above and well conversant with the facts of the 

VERSUS 

Instructions. 

AFFIDAVIT 

.... APPLICANT 

... RESPONDENT 

seat case and as such competent to swear his affidavit before this tribunal. 

2. That the accompanying reply has been drafted by our counsel upon my 

J. lnat the contents of the accompanying reply are true and correct and the 

oWiedge has been derived based on my subordinate staff and nothing material has 
been concealed therefrom. 
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VERIFICATION 

Verified on solemn affirmation at 

Nov 

Oncealeda 

6AR 
NAND KISHOR 

7803/09 
New Delhi 

15.2.2024, 

20 NOV 

Govt 

to the bestof my knowledge and no part of it is false and nothing material has 

Rhis 
2023 that the contents of the foregoing affidavit are true and correct 

RTIFED HAT THE 
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nENTIFY NE 
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KISNOR 

AGARWAL 
Advecete 

4.)TARY PURCtEW OELHn 

2o day of 

DEPQNENT 

20 NOV 7023 

DEPþNENT 
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